B CENTRAL AD!INISTRATIVE TRIBUNAL. PRINCIPAL'BENCH
original Application No. 208 of 1993

New Delhi. this the 24th day of August. 1998

HON BLE MR- N. SAHU. MEMBER (A)
HON BLE DR- A VEDAVALLT. MEMBER n

t. sh. Viidey naipal, S/0 ch. Hakim i
Rai. staff Number - nNs189. B Ee '
(Video) . ALLLT.Tans Ghaziabad -

2010072.

7 Sh. A K pandev. s/0 Sh. p N

¢ NO . 15268,
Agﬁistant Director. T.E.C. New
pelhi - 110001.

8 T Sh. Ram pilas Gupta, s/0 Shi.

o Harbhal Ral. gtaff NO- 07497,
¥ Asﬁistant pirector. T Ea G New
pelhi - 110001
74 &. Sh. om prakash. S/0 sh. Tei
= sinah, staff NO- 04914,
Assistant pirector. T.€.C. New
pelhi - 110001.
5. sh. gudarshan Khanna., s/0 Late
sh. i Khanna. gtaff NO.
6251 . Ena. secretary (Pla. )
o/o0  G-M- (pla.) M.T.N.L.s
fastern court, New Delhi -
110001.
6. sh. Inder iit Naapal. 5/0 Late
Sh. Ram Lal Naapal. staff NGO .
01218, A.E. (S, P.) A.L.T.T.C..
Ghaziabad _ 7201002.
: e e P K patta. S/0 cpte sh. WE
RQ.\ Datta. staff NO- 05100, A.E..
& 0/0. C.G. M. . IS £ 1 Jabalpur -
482001 . :
i 8. sh. gudhir Kumar Bicwas. s/0
Late Sh-. U N Biswas. sraff NoO.
! 035695 Sr- A-E., 0/0‘ C.G-M -
' T X6 Jabalpur -~ 487001.
9, Sh. & R Rathore. 5/0 Sh. Mm L
i Sknire, Statf nNe 05827, A-Eos
| 0/0. C.G.M., T.T.C.s Jabalpur -
: 482001,
|
i 10 Sh. A K Chattopadhyav, s/0 Late
i Sh. R chatterii. staff No.

| 05005,  A-E.s 0/0. C.G.M.,

i }f~ o i N P Jabhalpur - 482001.

§

; hy”ya L ot Jagdish Chandra S/0 Gopal
i am, staff NO. AE.. OF8
; Q“ C.G.M.. T*T-C-:mw”mwjabaipﬁr./ ; 3 .

| 4872001, ;
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sh. T G Saha s/0 lLate Sh.
Tritoy Givind Saha, staff No.
06152, A.E., 0/0. C.G. M.,
1.%.6., Jshalpur - 487001,

sh. A K Srivastava, s/0 Sh. SN
{ srivastava, Staff No. 14308,
x.E- - DO, c.G.M., T.T.C..
Jabalpur - 482001.

Sh. M K Dasqupta, S/0 Sh. U K
Dasaupta, staff No. 05723, A.E..
0/0. C.G.M., T.T.C., Jabalpur -
482001,

Sh. om Prakash, S$/0 Sh. Nihal
chand, Staff No. 07094, Asstt.
pirector, T.E.C.. New Delhi -
£+100081.

sh. Tilak Rai Khanna, s/0 Sh. G
L Khanna, Staff No. 06032,
Asstt. Engineer, 0/0.D.G.M.
(Comp), Nehru Place, New Delhi -
110019.

Sh. G P Gupta., S$/0 Late Sh.
sita Ram Gupta, staff No. 07823,
Asstt., Enagineer (CD) AL ToTLCus
Ghaziabad - 201002.

Sh. Mohd. B A Sidhiaue, S/0
Mohd. Hanif J.T7.0., MH Circle,
p/0 C.G.M, T.T.C., Jabalpur -
482001.

Sh. s Upadhvava., $/0 Sh. D N
Upadhyaya, JE-02588, 0/0 C.G.M,
T.T.C., Jabalour - 482001.

Sh. Gadadhar Giri, S$/0 Late Sh.
B C Giri., J.T.0.. WB Circle, 0/0
C.G.M, T.T.C., Jabalpur - 482001,

sh. P K Srivastava, $/0 Sh. I P
Srivastava, J.T.0.., MP Circle,
o/0 Cc.G.M, T.T.C., Jabalour -
482001.

Sh. G Jagadeesan, $/0 Sh. R
Govindswamy, J.T.0., 0/0 C.G.M,
7.7.C.. Jabalpur - 482001.

Sh. K V Mutalik, S/0 Sh. V R
Mutalik, J.T.0., KK Circle, 0/0
C.G.M, T.T.C., Jabalpur - 482001.

Sh. D C Sonkhla, S$/0 Sh. Kirpa
Ram Sonkhla, J.T.0., MP Circle,
0/0 C.G.M, T.T.C., Jabalpur -
4872001,
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Sh. A L Mahapatro, S$/0 Sh. L N
Mahapatro, J.T.0.. MP Circle, 0/0
C.G.M, T.T.C., Jabalpur - 482001.

Smt.. Vvinita Varshneva, W/0 Dr.
Manol Varshneva, kP AP ) g

- (£8-02872), O0/O0 D.G.M., (Comp)

M.T.N.L., New Delhi.

Sh. Anil Kumar Kapoor, $/0 Sh.
Yash Pall Kapoor, s (iU 1) TN
(JE-02346), 0/0 D.G.M., (Comp)
M.T.N.L., New Delhi - 110 018.

She, Lai Pat Gupta, S/0 Sh. KM
Gupta, J.T.0., (JE-02067), 0O/0
D.G.M., {Comp) M. T.MN.L., New
Delhi - 110 019.

Sh. Rakesh Kumar Gupta., $/0 Sh.
Rai Bihari Gunta. J.T7.0..
(JE-02467), Tel. Exchange, Pusa
Road, M.T.N.L.. New Delhi - 110
015.

Sh. Anuj Jain, S$/0 Sh. Yimal
prasad Jain, J.T.0., (JE-02552),
Data Lab, T.E.C., New Delhi -~ 110
001.

sh. Rakesh Kumar Chopra, S$/0 Sh.
¥ P Chopra, J.T.0., (JE~-02695),
c/0 Dir (SE), T.E.C., New Delhi -
116 0603.

Sh. Yeshveer Sinah, S/0  Sh.
Chandra Prakash Tvagi, J.T.0O.
(ES-02000), 0/0 D.G.M. (BD).,
M.T.N.L., Chandralok Building.
Janpath, New Delhi - 110 001.

Sh. Kamal Kishore Rawat, S/0 Sh.
R S Rawat, J.T.0. (JE~02251),
0/0  G.M. (BD), M.T.N.L..
Chandralok Building, Janpath, New
Delhi - 110 001.

Smt.. Suresh Devi., W/0 Sh. Sunil
ODatta, J.T7T.0., (JE-02796) 0O/0
C.G.M., A.L.T.T.C., Ghaziabhad -
201002.

Sh. Sudhish Deshpande, $/0 Sh.
N K Deshpande, 3. T 0
{JE-26001), 0/0 G.M. (Pla.)
M.T.N.L., Bombay - 400078. "

Km. Sunita Mutheia, D/O Sh. T C
Mutheia, J T 06 ¢ " {FERB2375) , OO0
Director {Traffic), Northern
Telecom Region, Kidwai Bhavan,
New Delhi - 110 0O01. '
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37. Sh. Mahendra Pal Sharma, 5/0
Late Sh. R R Sharma, ' F o O 5
(JE-D1388)  C/0O G.M. (Admin).
M.T.N.L. New Delhi - 110 001.

38. Sh. R B L Srivastava, $/0 Sh. L
L Srivastava, J.T.0., M.P.
Circle, 0/0 C.G.M., T T lom s
Jabalpur - 482001.

2. Sh. K L Srivastava, S/0 Late Sh.
Satya Narain Lal, Staff No.
4854, Asstt. Director (TL).
T.E.C., New Delhi.

{(By Advocate Sh. Naresh Kaushik)

Versus

57 Union of India through Secretary.
Department of Telecommunications,
Sanchar Bhavan, New Delhi - 110
an1.

- B Chairman, Telecom Commission,
Sanchar Bhavan, New Delhi - 110
na1 .

3. Member {Services), Telecom

Commission, Sanchar Bhawvan. New
Delhi - 110 001. '

{By Advocate: None)

ORDER (ORAL)

This case was fixed several times on 20.4.98,
22.4.98, 28.5.98, 16.7.98, 22.7.98 and also appeared
today but there is no response from the respondents. We
have to record that respéndents ae .seem to be not
interested in defending their case. We have also noticeﬁ
that no counter has been filed and the Registry records
that as per directions of the Court, the respondents have

forfeited their right to file the counter. We have also

issued a fresh notice on 1.6.1998, even so, there is no

response from the respondents.
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2. Wwe have heard Sh. Naresh Kaushik, counse for

applicants at lenath. His claim. in this O0A, is to seek
a direction to the respondents to grant six advance
incrementd to the applicants on acauiring higher
qualification as had been given earlier. Tt 1is also
stated that similar increments were given to the Accounts
Department in the same Organisation and a similar scheme
is in voque in the Railway Administration. The
applicants, through their association, Telecommunication
Engineering Services Association (India), Central
Headquarters, New Delhi, d-%:g presented A
representation,‘ dated 16.9.91 to the Member (Finance),
Telecom Commission, Sanchar Bhawan, New Delhi -lig find
that Member (Finance), Telecom Commission has not been
impleaded as a respondent. On the other hand, Member
(Services), Telecom Commission, is respondent No. 3 in
this OA. Counsel for applicants points out that the
Annexure A-IX (page 25), the agrievance of the applicants
relating to extending the benefit of advance increments
to the JTOs entering the grade with the aqualifications

like BE or its equivalent)has heen addressed to Memher

{(Services).

3. The applicants’ claim that thev are discriminated
against in an unjust manner. This facility was extended
earlier but it was reduced to two increments from <ix
increments for all the Branches but again other Branches
like, the Accounts were restored six advance increments

denvying the same to the engineering graduates. The

applicants have pointeqp;hat the Technical Enaineering

Officers in the Railways are gqgranted six advance
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increments on their acauiring degree in Engeering 1le
in service. The Railway Finance and Accounts Officers
are also granted six advance increments in a similar
manner. They urqge that Engineers in Telecom Branch
should not be deprived of a similar benefit without a

worthwhile reason.

&, Tt is necessary particularly in a matter of this
type where an element of bolicy decision is involved to
await the decision of the respondents. The Department
should apply its mind to the agrievance of the applicants
to hear them and dispose of their representation at pages
24-25 of OA (Annexures A-8 & 9) by a speaking order. We
accordinqb direo; respondent No. 3, Member (Services) to
hear a representative aroup from amongst the applicants
and dispose of their representation by way of a speakinag
order after consulting respondent No. 2, Chairman,
Telecom Commission within a period of eight weeks from
the date of the receipt of a copy of this order. The
applicants are free, thereafter if thevy are not satisfied

hy the order of Member (Services) to  approach the

Tribunal.

The 0OA is disposed of as above. No costs.

Al sl

(DR. A VEDAVALLTI) ‘ (N SAHU
MEMBER (J) MEMBER (A;

/sunil/




